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Print

Defective Case Register from 2024-09-28 to 2024-09-28

e Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
b s Ravn nios. CRECETSHOWING SERVCOPY T0
CRLMP/29221/2024 [KHATUA 28 : '
6-RECEIPT SHOWING SERV.COPY TO

2 D-WP(C)/41846/2024 ASHIT KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

DASH 28
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DR. BINODA 2024-09-

3 D-WP(C)/41684/2024 KUMAR MISHRA |28 Authorization with regard to swear the
affidavit on behalf of another petitioner not
furnished.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

4 |ABLAPL/29568/2024BIRAS SWAIN g
Date of FIR. not correct in index.
6-RECEIPT SHOWING SERV.COPY TO

5 D-WP(C)/41882/2024 ASHOK KUMAR  12024-09- AG/CG/IT/CT/ETC.NOT FILED.

SAHOO 28
D. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO

6 CMAPL/41855/2024 ADV. 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

. b RAVISHANKAR  024-09. [AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29396/2024 \SAMAL 28 Nomenclature of case wrongly mentioned in
item no.3 of affidavit
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-09-

8 D-WP(C)/41797/2024 CHANDRA SAHU 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

9 [D-WP(C)41768/2024/ 35 SO KUMAR 02409 G crmye/ETC NOT FILED.

ACHYUTANANDA [2024-09- |.Receipt Showing Serv.copy To School and

10 |D-WP(C)/41338/2024 PATTANAIK 28 Mass Education not Filed.

D. 2024.09. 6-RECEIPT SHOWING SERV.COPY TO

11 CONTC/42099/2024 ADV 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

12 ID-WP(C)/41719/2024 gﬁfgﬁm 3224_09_
1.Paragraphs in declaration of the affidavit not
correctly numbered.

. o DURGA FRASAD. mkos CRECEIT SHOWIG SERVCOFY T0

CRLMC/29606/2024 |DHAL 28 : '
6-RECEIPT SHOWING SERV.COPY TO
PRASANNA 2024-09-
14 D-WP(C)/41937/2024 KUMAR SAHOO 138 AG/CG/IT/CT/ETC.NOT FILED.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
15 BLAPL/29535/2024 BASUDEV PUJARI 78 AG/CG/IT/CT/ETC.NOT FILED.
TUSHAR KANTA [2024-09-|.Receipt Showing Serv.copy To School and
16 D-WP(C)/41794/2024 NAYAK 28 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-09-
17 D-WP(C)/41931/2024 CHANDRA SAHU 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18 D- MANORANJAN 2024-09- 30-OTHER DEFECT (IF ANY)
CRLMP/29445/2024 MUDULI 28
Page no.13 not legible and op no.1 not
correctly described.
6-RECEIPT SHOWING SERV.COPY TO
o D- AMULYA RATNA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29649/2024 |[PANDA 28 1. Rejection order under Annexure-2 not
properly filed.
6-RECEIPT SHOWING SERV.COPY TO
20 D-WP(C)/41771/2024 giIgOK KUMAR §g24_09_ AG/CG/IT/CT/ETC.NOT FILED.
2 |- SAROJKUMAR  2024-09- (50 Lot 0 P RLED,
ABLAPL/29600/2024 DASH 28 ) .
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
2 D- JAYANTA KUMAR (2024-09-
BLAPL/29284/2024 |BAL 28 page nos. 19, 26,35,61,63,67,69, 76, 77 are
not neatly legible.2. As per rejection order,
G.R.case not tally in FIR.
10-SUBJECT CODE NOT
55 D- SUSANTA KUMAR [2024-09- &%ﬂ%ﬁ%INCORRECTLY
CMAPL/41214/2024 DASH 28
1.Provisional of Law Seems to be incorrect.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA |2024-09-
24 D-WP(C)/41898/2024 NAYAK 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
25 BLAPL/29560/2024 S.S.RAY (2) 78 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
26 D-WP(C)/41856/2024 ASHIT KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
DASH 28
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
27 D- GAUTAM 2024-09- LETTERS/ENROLMENT
CRLMC/29627/2024 [TRIPATHY 28 NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

217



9/28/24, 5:24 PM

Defective Register

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-09-
28 D-WP(C)/41098/2024 MOHAPATRA 8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
29 D-WP(C)/41811/2024 DR.PURUSOTTAM 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CHULI 28
Page nos27 ,28 and 95 are not legible .
30  |D-WP(C)/41772/2024 ](;ilsTTA RANAJAN 3224_09_ Receipt Showing Serv.copy To ct not Filed.
GOPAL CHANDRA (2024-09- . .
31 D-FAO/41050/2024 SAMANTARAY 78 FAO number is left blank in the prayer of IA.
n o D SATYABRATA. 2024-09- [0 oy LB TONOT FILED,
ABLAPL/29612/2024|SENAPATI 28 : :
. b ASITKUMAR. rnkos | CRECEITSHOWDIG SERVCOFY T0
ABLAPL/29534/2024|0TTA 28 : :
s D GYANARANIAN . 2024:09- (0 i B TC.NOT FILED,
CONTC/41545/2024 |[SETHI 28 : :
BISWAIIT 4-AFFIDAVIT/VERIFICATION NOT
35 D- RANJAN 2024-09- PROPER.
ABLAPL/29614/2024 TRIPATLY 28
Occupation not furnished in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
36 CONTC/41915/2024 BISWAJIT NAYAK 28
Period of Delay 435 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
37 D- BADRINARAYAN [2024-09-1.Index not properly page marked.2.Date not
ABLAPL/29582/2024PANDA 28 mentioned in date chart.3. C.T.Case
No0.2500/2024 on the Prayer not tally with
cause title.4. Year of the P.S.Case. not
mentioned in the cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DR 10-SUBJECT CODE NOT
D- ’ 2024-09- FURNISHED/INCORRECTLY
38 |CRLMC/29241/2024 [PIMANCHALLA - og MENTIONED
RANIJIT
1. Each page of petition including affidavit not
notarized.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
39 1I3)L APL/29564/2024 ]S)ff%g( kU 3(8)24'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
0 b sarorRANIAN  armias. CRECETSHOWING SERVCGFYT0
CRLMC/29540/2024 [SUBUDHI 28 : :
41 D- BRAHMANANDA [2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/29428/2024 |TRIPATHY 28 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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Complete address of the petitioner not
mentioned on vakalatnama
6-RECEIPT SHOWING SERV.COPY TO
42 D-WA/41826/2024 SURANTA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 28

o b AR aizeos CRECEIT SIONING SERCOPYTO

ABLAPL/29531/2024 MUDULI 28 : :

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

44 CONTC/41532/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

PRASANNA 2024-09-

45 D-WP(C)/41942/2024 KUMAR SAHOO 18 AG/CG/IT/CT/ETC.NOT FILED.

. D novoaTit o CRECHTTSHOWING SERVCOPY 10

CMAPL/42017/2024 BHUYAN 28 : :

. P sy KR poneas. ERECETTSHOWING SER/COPYTO

ABLAPL/29664/2024 BEHERA 28 : :
6-RECEIPT SHOWING SERV.COPY TO

UMAKANT 2024-09-

48 D-WP(C)/41762/2024 SAHOO 28 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

49 CONTC/41271/2004 ADV. 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SURENDRA 2024-09-

50 D-WP(C)/41903/2024 KUMAR DASH 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- RUDRA NARAYAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

51 BLAPL/29574/2024 MOHANTY 2% 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

52 ADV. 17-REFERENCE CERTIFICATE NOT

CONTC/41676/2024 28 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

53 D- ASIT KUMAR 2024-09-

BLAPL/29631/2024 |JENA 28 1. P.S.Case No.24 dated10.01.2023 under
Annexure-1 not tally Petition.2.Date not
correctly mentioned in Index.

- DEEPAK KU a02ap S RECHTT SHOWING SERVCOPY 10

BLAPL/29563/2024 |SAHOO 28 : :
6-RECEIPT SHOWING SERV.COPY TO

55  |D-WP(C)/41907/2024 SUSANTA KUMAR [2023-09- |\ /CG/IT/CT/ETC.NOT FILED.

ROUT 28

o b omn aizeos CRECE SIONING SERCOPYTO

BLAPL/29682/2024 |SAHOO 28 : :
6-RECEIPT SHOWING SERV.COPY TO

57  |D-WP(C)/41837/2024 JRE?\II\//IX CHANDRA §g24'09' AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
53 D- SHIVSANKAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTR/29518/2024 MOHANTY 28
Code not correctly furnished
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
59 CONTC/41497/2024 ADV. 8 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- |.Receipt Showing Serv.copy To School and
60 D-WP(C)/41599/2024 RANJIT SAMAL 23 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
61 D-WP(C)/41805/2024 DR.PURUSOTTAM |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CHULI 28
6-RECEIPT SHOWING SERV.COPY TO
62 D-WP(C)/41813/2024 DR.PURUSOTTAM (2024-09- |[AG/CG/IT/CT/ETC.NOT FILED.
CHULI 28
Page no 28 and 29 are not legible.
D- BISWAIJIT 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
63 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29517/2024 TRIPATLLY 28
o - SUNILKUMAR  2024-09- (5L e N OTFILED,
ABLAPL/29579/2024PANDA 28 ) ‘
. D PrASANT KUMAR 2es. € RECEIPTSHOWING SERVCOPY TO
ABLAPL/29597/2024 BARIK 28 ) :
6-RECEIPT SHOWING SERV.COPY TO
66  |D-WA/418452024 | URANTAKRUMARR024-09- 1\ < 0 1T/CT/ETC.NOT FILED.
MISHRA 28
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
UMAKANT 2024-09-
67 D-WP(C)/41720/2024 SAHOO 28 1. Date mentioned in Annexures -3 and 5 does
not tally with the book marked index and
Index.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
68 CONTC/41285/2024 ADV. 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUJAY SHANKER [2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
69 D-WP(C)/41759/2024 SINGHDEO 23
1.Hologram Of Rs.50/- Not Paid On V.Nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-
70 ARIJEET MISHRA
CRLMC/29552/2024 28 1. Neat and legible copy of page no.22,30 to
33 to be filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
71 BLAPL/29554/2004 S.S.RAY (2) 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- UNMESH 2024-09-
72 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/29658/2024|CHANDRA JENA |28 ON TOP OF CAUSE TITLE.
73 D- UNMESH 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/29632/2024|CHANDRA JENA |28 AG/CG/IT/CT/ETC.NOT FILED.
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provision not correct.
u D SUSANTA KUMAR 2024-09- (70 ot o n P RLED,

CRLMP/29307/2024 [NAYAK 28 ) .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

75 D- SANGRAM 2024-09-

ABLAPL/29578/2024 KESHARI ROUT 28 1.Name of the petitioner on date chart not
correctly furnished.2. Page nos.11 to 14 not
neat and legible.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO
76 D-WP(C)/41843/2024|SAIBRATA RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BISWARANJAN 2024-09-
77 D-WP(C)/41871/2024 MAHARATHA 2% AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SARAT KUMAR 2024-09-
78 D-WP(C)/41865/2024 GAJENDRA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
79 D-WP(C)/41755/2024 IE;%TREBASHISHA 3324_09_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20 D- RAGHUNATH DAS [2024-09- |11-NEAT,LEGIBLE ATTESTED

CRLMP/29254/2024 MOHAPATRA 28 ANNEXURES NOT FILED.

PAGE NOS.10 AND 11 NOT LEGIBLE
. o LD e, CRECEIT SHOWING SERVCOPY 10

ABLAPL/29616/2024|SAHU 28 ) .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

82 D-WP(C)/41935/2024 IA)iI;IOK KUMAR §g24_09_
1.Paragraphs as per the petition not correctly
furnished in declaration.
6-RECEIPT SHOWING SERV.COPY TO
PRAVAT KUMAR (2024-09- |[AG/CG/IT/CT/ETC.NOT FILED.
83 D-WP(C)/41817/2024 NAYAK 28
Prayer not signed by the ld.advocate .
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
84 CONTC/41276/2024 ADV. 8 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
85 D-WP(C)/41842/2024|SAIBRATA RATH 23 AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
86 D-WP(C)/41803/2024|CHANDRA 2% AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
87 D- UDIT NARAYAN  [2024-09- |6-RECEIPT SHOWING SERV.COPY TO

CRLMP/29264/2024 (JENA 28 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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PAGING OF INDEX ,SYNOPSIS AND
DATE CHART BE OMITTED
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-09-
88 D-CRLA/29505/2024 TRIPATHY 23 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- )
89 CRLMC/29581/2024 DEBASIS NAYAK 78 1. Page no. 67 not legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
90 D-WP(C)/41858/2024|SAIBRATA RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29626/2024 MOHAPATRA 28 ) :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
92 CONTC/42056/2024 SAIBRATA RATH 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
93 |D-WP(C)/41628/2024 EXI;JA SUNDAR 5324'09'
Synopsis and date charts are not alphabetically
paginated and also not marked in index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
ER DEBASHISHA [2024-09-
94 D-WP(C)/41747/2024 HOTA 78 FURNISHED.
1.L.T.I. Of The Petitioner Not Attested In
V.Nama.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BRAHMANANDA (2024-09-|11-NEAT,LEGIBLE ATTESTED
95 D-WP(C)/41905/2024 TRIPATHY 28 ANNEXURES NOT FILED.
.Annexure - 7 is not neat copy and
authentication fees not paid .
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA
96 D-CRLA/29650/2024 KUMAR 3324-09- AG/CG/IT/CT/ETC.NOT FILED.
ROUTRAY 1.Period of Delay 90
6-RECEIPT SHOWING SERV.COPY TO
97 D- ADV 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41524/2024 ' 28
SL.no of paragraph in the petition is wrong
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
98 CONTC/41906/2024 ADV. 3 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
99 CONTC/42061/2024 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
100 |D-WP(C)/41922/2024 BHAKTA RANJAN 12024-05- AG/CG/IT/CT/ETC.NOT FILED.
BARIK 28
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
101 BLAPL/29556/2024 S.S.RAY (2) 28 AG/CG/IT/CT/ETC.NOT FILED.
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D. ARJUNA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

102 CRLMC/29539/2024 CHARANA 28 AG/CG/IT/CT/ETC.NOT FILED.

BEHERA
w oms aasos. CRECHITSHONING SERVCORY 10
BLAPL/29550/2024 |SAHOO 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TUSHAR KANTA |2024-09-

104 ID-WP(C)/41834/2024 NAYAK 28 1. Annex.3 described in the index not tally to
annex.3 as annexed. 2.Petition not correctly
addressed to Honorable Court

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

105 CONTC/41928/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.

06 |2 PUNILKUMAR  2024-09- (56 o T NOT FILED, |

CRLMC/29575/2024 [SWAIN 28 : :
6-RECEIPT SHOWING SERV.COPY TO

107 |D-WP(C)/41864/2024 KARUNAKAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

RATH 28
KISHORE . .
108 |[D-WP(C)/41815/2024 CHANDRA 3224'09' ﬁgg:‘ggsfa‘mfi;egggpy To School and
PRADHAN ’
6-RECEIPT SHOWING SERV.COPY TO
SARAT KUMAR  [2024-09-
109 |D-WP(C)/41866/2024 GAJENDRA 23 AG/CG/IT/CT/ETC.NOT FILED.
o |2 DINESH KUMAR 12024-09- ggFC(E}E/g/TCST}/IJST\ZIII\\IIgTSEI%\égOPY o
ABLAPL/29688/2024 MOHANTY 28 : :
6-RECEIPT SHOWING SERV.COPY TO
D. BHABANI 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
111 BLAPL/29625/2024 SHANKAR 23 9-PROVISION OF LAW NOT FURNISHED
DASPARIDA ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

112 |D-WP(C)/41775/2024 I’;ilgOK KUMAR §g24'09' AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

113 |D-WP(C)/41737/2024 KAJAL SAHOO 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

2024-09- ANNEXURES NOT FILED.

114 |D-WP(C)/41946/2024 BISWAIJIT NAYAK 28 14-NOT PROPERLY INDEXED.
1.In annexure no.2 no water bill and voter
[.D.card have not been furnished as mentioned
in index.2.Page no.16 is not neat and legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TUSHAR KANTA |2024-09-

115 ID-WP(C)/41832/2024 NAYAK 28 1. Annex.3 described in the index not tally to
annex.3 as annexed. 2.Petition not correctly
addressed to Honorable Court
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DR. BINODA 2024-09- |.Receipt Showing Serv.copy To School and
116 ID-WP(CYA17102024 1\ AR MISHRA 28 Mass Education not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
117 CONTC/A41773/2004 ADV. 28 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
2024-09- [FURNISHED/INCORRECTLY
118 |D-WP(C)/42001/2024)SWETALANA DAS 28 MENTIONED
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
119 BLAPL/29652/2024 AMIT BISWAL 78 AG/CG/IT/CT/ETC.NOT FILED.
o ITENDRA 2004-09- (6 o T NOT FILED,
CRLMP/29470/2024 [KUMAR BEHERA |28 : :
6-RECEIPT SHOWING SERV.COPY TO
121  |D-WP(C)/41872/2024 (SS DASIVA PATRA §g24_09- AG/CG/IT/CT/ETC.NOT FILED.
o PANCHANAN  2024:-09- [0 i EYCNOT FILED, |
BLAPL/29623/2024 |PANIGRAHI 28 : :
SUBASH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
123 |D-WP(C)/41802/2024/CHANDRA 78 AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
124 CONTC/41521/2004 ADV. 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
125 |D-WP(C)/41873/2024 3211\\1? HYARANI 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
126 |D-WP(C)/41887/2024 183211\\]? HYARANI 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-09- . . .
127 | D-WP(C)/42022/2024 CHANDRA SAHOO 8 .Receipt Showing Serv.copy To ct not Filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
128 CONTC/41908/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
129 ABLAPL/29541/2024 ANUPAM RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
DWARIKA 2024-09- PROPER.
130 |D-CMP/41659/2024 |PRASAD 23
MOHANTY Petitioner nos .2 to 5 have not sworn affidavit
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR  [2024-09-
131 |D-WP(C)/41878/2024 BHANJADEO 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-09-
132 |D-WP(C)/41890/2024 TRIPATHY 28 AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 61 days 2.Court Fee Rs
133 D- DEBASISH 2024-09- 7500/ payable not paid 3. appellant no -2
MACA/41542/2024 |PATNAIK 28 being minor not represented through her
guardian
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4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 D- HARIPAD 2024-09- |9-PROVISION OF LAW NOT FURNISHED
BLAPL/29596/2024 [MOHANTY 28 ON TOP OF CAUSE TITLE.
1. Matter not reflected in the cause title and
provision not correct. 2.paragraphs of the
petition not correct in declaration of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
135 |D-WA/41841/2024 SUKANTA KUMAR|2024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 28
6-RECEIPT SHOWING SERV.COPY TO
BISWAIIT 2024-09-
136 |D-WP(C)/41792/2024 MOHAPATRA 23 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
137 | SUDARSAN 2024-09- gg/Ec(é?/g/TcsT}/IEoTvgggTsﬁi\égOPY 10
CRLMC/29635/2024  BEHERA 28 ) :
1. Authentication fee Rs.14.30/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
38 D- JULIYAS PRASAD |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/29592/2024 \BEHERA 28 1. Date of order not correctly furnished in
cause title
6-RECEIPT SHOWING SERV.COPY TO
BIDYADHAR 2024-09-
139 | D-WP(C)/41911/2024 MANSING 3 AG/CG/IT/CT/ETC.NOT FILED.
SUKANTA KUMAR|2024-09- |1.Receipt Showing Serv.copy To Ag not Filed.
140 |D-WP(C)/41764/2024 DALAI 28 2.Receipt Showing Serv.copy To cg not Filed.
141 [P BYOMAKESH 2024-09- ig/Ec:(i}E/g/TcsT}/ISTVgIEgTSEIIEESOPY 10
ABLAPL/29546/2024| TRIPATHY 28 ) :
P PANCHANAN 20240908 e e ED,
CRLMC/29629/2024 [PANIGRAHI 28 ) :
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WA/41844/2024 SUKANTA KUMAR|2024-09- AG/CG/IT/CT/ETC.NOT FILED.
MISHRA 28
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and date charts are not
TRILOCHAN 2024-09- alphabetically paginated and also not marked
144 ID-WP(C)/41614/2024 RATH 28 in index.2.1.A.is not correctly addressed.3.The
name of the counsel in capital letters and
mobile numbers in vakaltnama not
furnished.4.Xerox attested copy of order under
Annexure-1 filed.Free copy there of not filed.
145 |D-WP(C)/42102/2024|SASHIBHUSAN 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
DAS 28 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Name ops 5 and 6 may not be there .Age of
ops. 9 and10 not furnished .Page no 25 not
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legible.Affidavit has not been properly
authorised .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
146 D- PRAKASH 2024-09- MENTIONED
CRLMC/29696/2024 |CHANDRA DASH |28
1. Age of the petitioner in cause title and
declaration not tally with affidavit. 2. PS case
and GR case number not correctly furnished at
page no.3 para no.2.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
147 IB)L APL/29538/2024 IS)I\;/R%%IS?NTA 3224_09_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
PITAMBAR 2024-09-
148 |D-WP(C)/41885/2024 PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PITAMBAR 2024-09-
149 |D-WP(C)/41884/2024 PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
150 |D-WP(C)/41776/2024 giISTTA RANAJAN 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-09-
151 |D-WP(C)/41808/2024 SATAPATHY 28 AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and date charts are not
alphabetically paginated and also not marked
152 | D-WP(C)/41680/2024 BRAJAMOHAN —12024-09-1. 1 1ex 2 No document showing imposition
SARANGI 28 : ) .
of tax and penalty for the vehicle Registration
filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
153 |D-WP(C)/41801/2024| TIKERAM MEHER 23 AG/CG/IT/CT/ETC.NOT FILED.
154 |2 SARATKUMAR 202409 g s e e be deleted from the |
CRLMC/29388/2024 |JENA 28 .. Y
petition and put for S.R.thereafter
BLAPL/29676/2024 |MOHANTY 28 : :
6-RECEIPT SHOWING SERV.COPY TO
156 |D-WP(C)/41725/2024 IS)Ii];RAT KUMAR §g24_09_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
157 ABLAPL/29572/2024 ANUPAM RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- DEEPAK KU 2024-09-
158 ABLAPL/29565/2024/ SAHOO 78 STAMPED,EXECUTED,ACCEPTED.
Full name and address of he counsel not
neatly legible.
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6-RECEIPT SHOWING SERV.COPY TO
159 D- SURYAKANTA 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29569/2024 DWIBEDI 28
page mark not correct in sl.4 of the index.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-09-
160 |D-WP(C)/41900/2024 BEHERA 1 8 AG/CG/IT/CT/ETC.NOT FILED.
161 |2 BYOMAKESH 2024090 & i b D,
ABLAPL/29545/2024| TRIPATHY 28 : :
D- SUSHANTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
162 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29633/2024 PRADHAN 28
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN [2024-09-
163 |D-WP(C)/41876/2024 KHATUA 8 AG/CG/IT/CT/ETC.NOT FILED.
164 |2 BUAY KUMAR 12024-05- ig/Ec:(i}E/g/TcsT}/ISTVgIEgTSEIIEESOPY o
BLAPL/29619/2024 | BEHERA 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
165 |D-WP(C)/41717/2024 ts%?géxm 5224'09'
Paragraphs in declaration of the affidavit not
correctly numbered.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-09-
166 |D-WP(C)/41796/2024 CHANDRA SAHU 18 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR [2024-09-
167 |D-WP(C)/41833/2024 MAHAPATRA 23 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
s D. g%i%sgm 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29675/2024 PRADHAN 28 1. Occupation of the deponent on affidavit and
paragraph no. not correctly furnished on
declaration..2. Authorization to swear affidavit
on behalf of other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- UNMESH 2024-09-
169 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/29642/2024|CHANDRA JENA |28 ON TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o ommwavs  amsas. CRECEIT SHOWING SERCOPY TO
ABLAPL/29551/2024|SAHOO 28 : :
Occupation not furnished in affidavit.Page no.
9, 10,11 and 12 not properly scanned.
6-RECEIPT SHOWING SERV.COPY TO
171 | D-WP(C)/41816/2024 ASHOK KUMAR 12024-09- 1, - G1T/CT/ETC NOT FILED.
SAHOO 28
172 |D- S.S.RAY (2) 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29553/2024 28 AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
173 D- PRASANTA 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29566/2024 |KUMAR JENA 28 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
174  |D-WP(C)/41874/2024 183211\\]? HYARANI 3224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
175 D- AUROBINDA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/42101/2024 |[SAHOO 28
PAGE NOS.183 TO 189 NOT LEGIBLE
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
176 CONTC/41927/2004 ADV. 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
D- ANUGRAHA 2024-09- ON TOP OF CAUSE TITLE.
177 NARAYAN 11-NEAT,LEGIBLE ATTESTED
ABLAPL2956212024/5 A piaANTRAY — 2® ANNEXURES NOT FILED.
1. provision not correct. 2.page nos. 7 and 8
not neatly legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
178 CONTC/41452/2004 ADV. 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
179 D- ASUTOSH 2024-09- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/29586/2024| TRIPATHY 28 ANNEXURES NOT FILED.
Page no. 7 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
180  [D-WP(C)/41715/2024 [S%f&ANT 3324'09'
1.As per Index RESOLUTION No 3358 does
not tally with the book marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
UMAKANT 2024-09- |1.Paragraphs in declaration of the affidavit not
181 |D-WP(C)/41718/2024 SAHOO 28 correctly numbered.2. WP(C) n0.35550/2023
mentioned in Annex-8 and averment of the
Writ petition does not tally with bookmarked
index and Index of the Writ petiton.
D. BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
182 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/29548/2024 DASPARIDA 28
183 |D- ASISH KUMAR 2024-09- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/29608/2024 RAY 28 AG/CG/IT/CT/ETC.NOT FILED.
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1.Synopsis and date chart not mentioned in
index page. 2.PS case number not correctly
furnished in prayer of the petition. 3. Page nos
3.,4,and 5 not signed by the advocate
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 14-NOT PROPERLY INDEXED.
184 | D-WP(C)/41949/2024 BISWAIJIT NAYAK 73
1.Under annexure no.1 no water bill and voter
I.D.card have not been furnished as mentioned
in the index.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
185 o 0620004 ki Dt e’ 9% 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1. Occupation not fuenished in affidavit
.2.Date not furnished in V.nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
186 |D-CRLA/29607/2024 BISWARANJAN 12024-09- STAMPED,EXECUTED,ACCEPTED.
DALAI 28
1. Date of execution not given in VNAMA
2.1As are not correctly page marked.
b. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO
187 CONTC/41667/2024 ADV. 28 AG/CG/IT/CT/ETC.NOT FILED.
5 D MANORANIAN  2024-09- {0 i p ETCNOT FILED,
ABLAPL/29573/2024PADHY 28 : :
D- 2024-09- .
189 CMAPL/41961/2024 ADV. 28 1.C.copy of dismissal order not filed
6-RECEIPT SHOWING SERV.COPY TO
190 |D-WP(C)/41939/2024 gilgOK KUMAR 5324_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
191  |D-WP(C)/41714/2024 gﬁfggm 5224'09'
1.Annex-9 not marked on page 45 and not
attested.
6-RECEIPT SHOWING SERV.COPY TO
192 | D-WP(C)/41869/2024 ASHOK KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 28
6-RECEIPT SHOWING SERV.COPY TO
193 [D-WP(C)/41476/2024 STSTTA RANAJAN 3(8’24'09' AG/CG/IT/CT/ETC.NOT FILED.
oa - BIKRAM KESHARI2024-09- (0 i op T CNOT FILED, |
ABLAPL/29525/2024 BAL 28 : :
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o D sounsacys — aasos o ECHITSTOWING SERVCOPY 10
BLAPL/29549/2024 |[KUMAR DASH 28 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

196 |D-WP(C)/41850/2024|SAIBRATA RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

17 D- RAVISHANKAR  12024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29389/2024 \SAMAL 28 Nomenclature of case wrongly mentioned in
item no.3 of affidavit
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

198 |D-WP(C)/41924/2024 TRIPATLLY 23
OPP. PARTY not properly represented
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- |AG/CG/IT/CT/ETC.NOT FILED.

199 ABLAPL/29576/2024 DEBASIS SAHOO 28
1. Page nos.9 to16 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

200 D- SUSANTA KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/29479/2024 |LENKA 28 1. Date of order not correctly furnished SI. no.
5 in Index page.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
201 D- SARVAVID SUBAS |2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/29603/2024 PRADHAN 28 ANNEXURES NOT FILED.
Page no .13 and 21 not neat.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

202 |D-WP(C)/41854/2024/SAIBRATA RATH 78 AG/CG/IT/CT/ETC.NOT FILED.

0 D IAYANTA KUMAR 2024-09- (56 o T NOT FILED, |

ABLAPL/29602/2024 MAJHI 28 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

204 |D-WP(C)/41997/2024|RAJIB RATH 78 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

205 BLAPL/29557/2024 SUVALAXMI DEVI 78 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

206 |D-WP(C)/41793/2024\NIRANJAN PANDA 20>+ 07| AG/CGIT/CT/ETC.NOT FILED.

D F C Rs 2/- to be paid on V nama

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.
2024-09-

207 ID-WP(C)/41953/2024 BISWAJIT NAYAK 28 1.Page marking has not been made in the
index.2.Water bill and voter [.D.card as
mentioned in index under annexure no.1l have
not been furnished.

205 D PRASANTA  — 2004-09- (6 o IO NOT FILED,

BLAPL/29567/2024 |KUMAR JENA 28 : :
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6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR|2024-09-
209 |D-WP(C)/41674/2024 NAYAK (2) 8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
210 D- AJIT CHANDRA  [2024-09-|ON TOP OF CAUSE TITLE.
ABLAPL/29555/2024 MOHAPATRA 28
Name of informant and victim should not be
mentioned in petition as per standing order
no.3 of 2024 dtd. 9.7. 2024.
6-RECEIPT SHOWING SERV.COPY TO
211 |[D-WP(C)/41774/2024 STSTTA RANAJAN 3224'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2 D- DEBIDUTTA 2024-09-|10-SUBJECT CODE NOT
ABLAPL/29542/2024MOHAPATRA 28 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
713 D- ARUN KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29583/2024 |BEHERA 28
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
214 |D-WP(C)/41462/2024 IS)[i]zAS CHANDRA §g24_09- AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
215 CONTC/42096/2024 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- BIKRAM 2024-09-
216 CONTC/41999/2024 |\SENAPATI 23 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
217 |D-WP(C)/41839/2024/SAIBRATA RATH 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
218 D- UDIT NARAYAN [2024-09-
CRLMP/29407/2024 [JENA 28 1. PAGING OF INDEX, SYNOPSIS AND
DATE CHART BE OMITTED. 2.PAGE
NOS.10 AND 11 NOT LEGIBLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
219 E'L APL/29158/2024 I’%\%fA RATNA 3224'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-09-
220 |D-CRLA/29547/2024 MAHAPATRA 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- UNMESH 2024-09-
221 9-PROVISION OF LAW NOT FURNISHED
ABLAPL/29646/2024|CHANDRA JENA |28 ON TOP OF CAUSE TITLE.
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
222 CONTC/42094/2004 ADV 8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
223 |D-WP(C)/41952/2024 BISWAJIT NAYAK %224_09_ 14-NOT PROPERLY INDEXED.
1.NO voter I.D.card has not been furnished as
mentioned in index under annxure no.1
o b naasADI  azcos, CRECEIT SHONING SRy 0PV IO
ABLAPL/29543/2024|SAHU 28 : :
CRLMC/29485/2024 MAJHI 28 : :
6-RECEIPT SHOWING SERV.COPY TO
LAXMIKANTA 2024-09-
226 |D-WA/41660/2024 MOHANTY 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
227 |D-WP(C)/41777/2024 giI;OK KUMAR 3(8)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-09-
228 |D-WP(C)/41820/2024 KUMAR DASH 8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-09-
229 |D-WP(C)/41917/2024 NAYAK (3) 28 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KUNAL KUMAR  |2024-09- |AG/CG/IT/CT/ETC.NOT FILED.
230 |D-WP(C)/41711/2024 SWAIN 28
1.Page no.52 not filed.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
231 |D-WP(C)/41838/2024/SAIBRATA RATH 78 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
232 CONTC/41936/2024 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D ACHANAN  naas. [YARALATNANA NOT PROPERL
ABLAPL/29617/2024 PANIGRAHI 28 ’ ’ :
Date of power received from executants not
furnished in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
234  |D-WP(C)/41723/2024 Is)ilzRAT KUMAR §g24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- . .
235 ADV. Annexure-2 wrongly mentioned in 3rd para of
CONTC/41909/2024 28 page no.5,2- case no. and dt. of order
mentioned in para no.8 of page no.6 seems to
be wrong.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 28-09-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

MACA/594/2009

MACA/594/2009

M/S.SRINIBAS
MOHANTY

OTHERS. DELAY OF
270 DAYS

CMAPL/786/2022

CMAPL/786/2022

ADV.

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED

OTHERS. PROVISION
OF LAW NOT
FURNISHED
CORRECTLY

20. VERNACULAR
CERTIFICATE NOT
FURNISHED.

CMAPL/584/2022

CMAPL/584/2022

ADV.

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED

OTHERS. PROVISION
OF LAW NOT
FURNISHED
CORRECTLY
OTHERS. NAME IN
FULL ALONGWITH
EN. NO. AND REGD.
NO. OF THE FILING
ADV. NOT
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/IETC.NOT
FILED.

MACA/193/2007

MACA/193/2007

M/S.SARAT
KU.MOHANTY

OTHERS. RS 56 /-
PAYABLE NOT PAID
.ORDER NO.4 DTD
6.7.11 KINDLY SEEN






